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(b) The Corporation is extending
financial assistance on soft terms to State
Governments and to buackward arcas,
including tribal tracts and hill regions.

[English)
Rail Line from Dimapur to Manipur

2722. PROF. MEDINLUNG KAM-
SON : Will the Minister of RAILWAYS
be plcased to state :

(a) whether a survey was made years
back fora new Lne of rallway from
Dimapur to Manipur, via Dansiri, Barak
river valley and Karong ; and

(b) if so. the details of the report ?

THE MINISTFR OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAOQO SCINDIA): (a) and (b)
There is no record  vailibic to shrw that
such a survey was carricd out.

Extension of rail-head from Silchar
to Jiribam

2723. PROF. MEIJINLUNG KAM-
SON : Wil the Mmster of RAILWAYS
be pleased to state .

(a) the progress so {ur made n the
woltk ol extension of rail head from
Silchar of A<sam to Jirt* m of Munipur ;

(b) the
work ;

allocation of fund for the

(c) whether it is a time-bound work
and if so, when it will be started and the
scheduled time for completion ,

(d) the dectails of the
slow progress ; and

teasons for its

(e¢) whether there is any proposal to
extend upto imphal ?

THE MINISTER OF STATF IN THL
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
physical progress of coustiuction of the
railway line fiom Silchar to Jirnb'm till
February 1985 is about 259.
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(b) The outlay expected upto end of
1984-85 is Rs. 10.90 crores and the outlay
proposed for 1985-86 is Rs. 1.00 crore.

(c) &(d). The progress of the work
has been affected because land has not
so far been handed over fully by the State
Government and also due to the cons-
traint of funds, The completion of work
will depend upon timely handing over of
the requisite land to the Railways and
availability of resources.

(¢) A Preliminary Engineering-cum-
Traffic Survey for eatension of the metre
gauge line fiom Jiribam to Makru (19 kms )
is in progress. There is no proposal at
present to cxtend the line upto Imphal.

Submergence of villages due to construction
of Upper Kolab Dam

2724. SHRI RADHAKANTA DIGAL:

Will the Minister of IRRIGATION AND
POWER be pleased to state :

(&) whether it is a fact that large number
of villages in Orissa are going to be sub-
merged on the complition of upper Kolab
dam project ;

(b) if so, the approximate numbcer of
people who are going to be displaced on
completion of this project,

(c) thec compensation paid so far or
proposed to be puid to the affected people
in that part of Orissa ; and

(d) the details of the rchabilitation work
undcrtaken or planned for these affected
people ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) and (b). 149 wvillages are
Iikely to come under submergence dis-
placing about 5389 families on the comple-
tion of Upper Kolab Project.

(¢) and (d). Compensation will be pard
as per the provisions of Land Acquisition
Act. In addition, Statc Govirnment pro-
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poses to extend the following facilities for
rehabilitation of displaced persons :

(i) Homestead Each family will get
land : upto 0.2 ha of deve-
loped land.

(i) Cultivable
land :

Every family will be
allocated 1.2 ha of ir-
rigated land or 2.4 ha
of unirrigated land.

(iii) Transporta- (@ Rs. 150/- per family
tion charges :

Community facilities such as a well, a
school, an approach road and a transmit
shed are being provided for each group of
50 families. Other facilities like gochara
and cremation ground are also being pro-
vided for the rehabilitated villages. Two
rchabilitation schemes, one ncar Batasana
and the other near Nuagaon, together
covering 3536 ha are ready for rehabili-
tation after complcting the reclamation
woiks. One more scheme in Boriguma
Tehsil covering an area of 1417 ha has
been identified for undertaking reclamation
and rehabilitation works as and when nece-
ssary, The displaced families who are
not willing to avail of the rchabilitation
facilities are to be paid equivalent cash
grant of Rs. 14,040/~ per family. A rehabi-
litation Advisory Committce has been
formed which considers from time to time
issues arising out of the rehabilitation
work and guides the concerned Depart-
ments of the State Government.

Change in name of Waltair to
Visakhapatnam

2725. SHR1 S.M. BHATTAM : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether Government are consi-
dering any proposal to change the name
of Waltair to Visakhapatnam ; and

(b)

done ?

if so, the time by which it will be

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) : (a)and (b).
A suggestion has been received for change
of name of Waltair station to Visakha-
patnam. The suggestion has been for-
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warded to the State Government because
as per extant policy any change in the
name of the existing station can only be
made on the recommendation of the State
Government concerned with the concur-
rence of the Union Ministry of Home
Affairs.

Construction of over-bridge at
Kancharapalem

2726. SHRI S. M. BHATTAM : Will
the Minister of RAILWAYS be pleased to
state .

(a) whether there is any proposal for
constructing an over-bridge at Kanchara-
palem in Visakhapatnam town ;

(b) whether Government are aware
that the citizens of the Visakhapatnam
stand to regularly suffer for want of such
facilities in the heavy traffic area of the
town ; and

(¢) the action taken by Government in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c).
According to extant rules, construction of
road over bridge in replacement of busy
level crossing is taken up by Railways
jointly with the State Governments on cost
sharing basis. Proposals for road over
bridges are required to be sponsored by
the State Governments. No proposal has
yet been sponsored by Andhra Pradesh
Government  for providing road over
bridge at Kancharapalem in Visakhapat-
nam town in licu of this busy ‘A’ class
level crossing.

National Seminar on Homoeopathy
in Delhi

2727. DR. KRUPASINDHU BHOI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to siate

(a) whether a National
Homoeopathy was held  in
recently ;

(b) if so, the rccommendations made
and resolutions passed at the Seminar and
the reaction of Government thereto ; and

Seminar on
New  Delhi





